
\f

C E N T R A I. A (.) MI N J. S T R A TIV E T R i B L^iA 1
PRINC;.! PAL EJEMCH. NEW DELHI

CP NO. :ru-(/200 2 in
OA WO. 1 ? 3 / 2 0 0 0

This the 3rd day of October^ lOOli'

HON ' BE S H „ V. K. MA J 0 !' R A (A )
HON'BLE SH. KULOIP SINGH, MEMBER JJ >

K  Sh. Mohinder EPi. ngh
S/o Sh. Kishvan Lai
R/o :3 71, L Sf wr ence Roa d,
T i m a r p u r, 0 e 1 h i - 7..

:?C sh. Shadev Pra?;ad,
s/o Sh., Bhula i.,
r/o 0-370, Ganesh Nagar,
( Pan da V Naga r ) , De I h i -92 ..

3. Sh. Bhoj Raj Sharma,
s / o S h. 1. e k ti r a m S> hi a rss,,
R/o Qr . No. C- 7 7 ( b ) / 6 ,
T a 11 o r- S q. , Go'l e M.3 r ks?t.
New Delhi.

(i. Ms. T Jayanti
W/o Late Sh. T.V.Swami,
R / o C - 7 7 { b ) / 6 , Tail o r Sq..
Gole Market, New Delhi.

( B y A d V CO a t s ; S h . . C.. A g cja r w®l J'

Versus

). Sh. Pa wars Chopra:
Secretary, Ministry of
Information & Broadca'Stiag^,
Shastri B ha wan,

Nf?w Delhi-■ '? I OOfil

2. Sh. Uday Sahai, DOG,
01 r so to r a te Ge rs ei r a 1 o f
All India Radio,
A k a s t i V a n i B- hi a wa n
Pa r 1 i va m e n t S t r e e t,
New Del hi-1 ! 0 005 .

3. S h r i V i g y ;a n P r a k ash,
C h i e f E n g i n ee r ,, C i v i .1!
Con t. r- u c 1: i o n W i n g ( D GAI R ),
Soochna Bhavan, Lodi Road Complex.
New Delhi.

(By Advsocate: Sh. Surfers >

O R ID) E R glCTfStl :>

By Sh. Kuldip Singh, Member (J)

Counsel for applicant submits that they have made thsxvs

eatire payment by Issuing cheques and a photocopy of the

cheques have been placed on record. However, Sh. Aggarwal ,,

\
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appearing for the applicant points out that, respondents hav<

deducted .1. ncome Ta.y, They should furnish detail 3 boat the ta'

deducted by them.

2. Respondents are directed to furnish details of the,payment,

to the applicant within one month from the date of recei pt of

a copy of this order. CP stands disposed of.

( VKULDIP )
Mefnber (j)

(  V. K. M.AJOTfS^ }
Member (.A)
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